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Inland Vessels (Design and Construction) Rules, 2024 
  
Central Rules   [6] 

Vegetable Oil Products Production and Availability (Regulation) Order, 2011 
Income-tax (Twenty-first Amendment) Rules, 2025 
Income tax (Twenty-second Amendment) Rules, 2025 
Income-tax (Twenty-third Amendment) Rules, 2025 
Income-tax (Twenty-Fourth Amendment) Rules, 2025 
Inland Vessels (Survey and Certification) Rules, 2022 

  
Commissions   [1] 

Permanent Civil Service Organisation Report 
  
Central Notifications   [21] 

Central Board of Direct Taxes [Noti. No. G.S.R. 553(E)] 
Central Board of Direct Taxes [Noti. No. G.S.R. 555(E)] 
Central Board of Direct Taxes [Noti. No. G.S.R. 564(E)] 
Central Board of Direct Taxes [Noti. No. G.S.R. 566(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 3268(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 3557(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 3838(E)] 
Ministry of Finance [52/2025-Cust (NT)] 
Ministry of Finance [36/2025-Cust] 
Ministry of Consumer Affairs [Noti. No. G.S.R. 664(E)] 
Ministry of Environment and Forests [Amendment in Noti. No. G.S.R 703 (E) Noti. No. G.S.R. 

511(E)] 
Ministry of Environment and Forests [Amendment in Notification No. S.O. 5799(E) Noti. No. S.O. 

3266(E)] 
Ministry of Fisheries Animal Husbandry and Dairying [Amendment in Indian Veterinary Council Act, 

1984 Noti. No. S.O. 3317(E)] 
Ministry of Fisheries Animal Husbandry and Dairying [Amendment in Indian Veterinary Council Act, 

1984 Noti. No. S.O. 3325(E)] 
Ministry of Heavy Industries and Public Enterprises [PM Electric Drive Revolution in Innovative 

Vehicle Enhancement Scheme Noti. No. S.O. 3318(E)] 
Ministry of Home Affairs [D.O. No. 17013/22/2023-PR] 
Ministry of Home Affairs [Noti. No. V-17013/22/2023-PR] 
Ministry of Home Affairs [Resignation of Vice-President Noti. No. S.O. 3354(E)] 
Ministry of Shipping [Noti. No. G.S.R. 420(E)] 
Securities and Exchange Board of India [PR No. 42/2025] 
Securities and Exchange Board of India [PR No. 43/2025] 
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State Acts   [7] 

Assam Shops and Establishments Act, 2022 
Assam Professions, Trades, Callings and Employments Taxation Act, 1947 
Assam Right to Public Services (Amendment) Act, 2025 
Assam Right to Public Services (Amendment) Act, 2019 
Assam Right to Public Services (Amendment) Act, 2024 
Assam Right to Public Service (Amendment) Ordinance, 2023 
Assam Scheduled Castes and Scheduled Tribes (Reservation of Vacancies in Services and Posts) Act, 

1978 
  
State Rules   [199] 

Assam Printing and Stationery (Sorter and Grade-IV) Service Orders, 2025 
Assam Public Enterprises Service (Recruitment and Conditions of Service) Rules, 2025 
Assam Private Universities Rules, 2007 
Assam Prevention of Begging Act, 1964 
Assam State Youth Commission Act, 2022 
Tinsukia and Dibrugarh Electricity Supply Undertakings (Acquisition) (Repealing) Act, 2022 
Assam Goods and Services Tax Rules, 2017 
SRI SAI University (Establishment and Regulation) Amendment Act, 2013 
Jharkhand Goods and Services Tax (Second Removal of Difficulties) Order, 2018 
Jharkhand Goods and Services Tax (Third Removal of Difficulties) Order, 2018 
Jharkhand Goods and Services Tax (Fourth Removal of Difficulties) Order, 2018 
Jharkhand Goods and Services Tax (Removal of Difficulties) Order, 2018 
Jharkhand Goods and Services Tax (Tenth Removal of Difficulties) Order, 2019 
Jharkhand Goods and Services Tax (Second Removal of Difficulties) Order, 2019 
Jharkhand Goods and Services Tax (Third Removal of Difficulties) Order, 2019 
Jharkhand Goods and Services Tax (Fourth Removal of Difficulties) Order, 2019 
Jharkhand Goods and Services Tax (Fifth Removal of Difficulties) Order, 2019 
Jharkhand Goods and Services Tax (Seventh Removal of Difficulties) Order, 2019 
Jharkhand Goods and Services Tax (Eighth Removal of Difficulties) Order, 2019 
Jharkhand Goods and Services Tax (Ninth Removal of Difficulties) Order, 2019 
Jharkhand Goods and Services Tax (Removal of Difficulties) Order, 2019 
Maharashtra Control of Organised Crime Act, 1999 
Maharashtra Control of Organised Crime (Amendment) Act, 2025 
Maharashtra State Commission for Scheduled Tribes Act, 2025 
Maharashtra State Commission for Scheduled Castes Act, 2025 
Gadchiroli District Mining Authority Act, 2025 
Maharashtra Goods and Services Tax (Amendment) Act, 2024 
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Maharashtra Goods and Services Tax (Amendment) Act, 2025 
Rayat Bahra Professional University, Hoshiarpur Act, 2025 
Rajasthan University of Health Science Act, 2005 
Rajasthan University of Health Sciences (Amendment) Ordinance, 2025 
Sikkim Medical Science University Act, 2024 
Shri Rukmani Dwarkadhish University of Science and Technology Act, 2024 
Fusion University Sikkim Act, 2025 
Prisons and Correctional Services Act, 2024 
Assam Printing and Stationery (Sorter and Grade-IV) Service Orders, 2025 
Dynamic Assured Career Progression 
Assam Banning of Unregulated Deposit Schemes Rules, 2022 
Assam Private Universities Rules, 2007 
Assam Panchayat (Constitution) (Amendment) Rules, 2025 
Assam eSakshya Management Rules, 2025 
Assam Banning of Unregulated Deposit Schemes Rules, 2025 
Assam Goods and Services Tax (Fourth Amendment) Rules, 2022 
Assam Trees Outside Forest (Sustainable Management) Rules, 2022 
Assam Goods and Services Tax (Third Amendment) Rules, 2022 
Assam Goods and Services Tax (Third Amendment) Rules, 2023 
Assam Goods and Services Tax (Fourth Amendment) Rules, 2023 
Advisory Council for the Autonomous Districts (Repealing) Rules, 2022 
Advisory Council for the Welfare of the Tea Garden/Ex Tea Garden Communities in Assam 

(Repealing) Rules, 2022 
Assam Goods and Services Tax (Seventh Amendment) Rules, 2017 
Assam Goods and Services Tax (Ninth Amendment) Rules, 2017 
Assam Goods and Services Tax (Third Amendment) Rules, 2018 
Assam Goods and Services Tax (Eight Amendment) Rules, 2018 
Assam Goods and Services Tax (Ninth Amendment) Rules, 2018 
Assam Goods and Services Tax (Tenth Amendment) Rules, 2018 
Assam Goods and Services Tax (Amendment) Rules, 2017 
Assam Goods and Services Tax (Eleventh Amendment) Rules, 2018 
Assam Goods and Services Tax (Twelfth Amendment) Rules, 2018 
Assam Goods and Services Tax (Second Amendment) Rules, 2017 
Assam Goods and Services Tax (Third Amendment) Rules, 2019 
Assam Goods and Services Tax (Fourth Amendment) Rules, 2019 
Assam Goods and Services Tax (Seventh Amendment) Rules, 2019 
Assam Goods and Services Tax (Sixth Amendment) Rules, 2020 
Assam Goods and Services Tax (Thirteenth Amendment) Rules, 2020 
Assam Goods and Services Tax (Third Amendment) Rules, 2017 
Assam Goods and Services Tax (Second Amendment) Rules, 2021 
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Assam Goods and Services Tax (Seventh Amendment) Rules, 2021 
Assam Goods and Services Tax (Fourth Amendment) Rules, 2021 
Assam Goods and Services Tax (Fifth Amendment) Rules, 2018 
Assam Goods and Services Tax (Sixth Amendment) Rules, 2018 
Assam Goods and Services Tax (Tenth Amendment) Rules, 2017 
Assam Goods and Services Tax (Thirteenth Amendment) Rules, 2018 
Assam Goods and Services Tax (Eleventh Amendment) Rules, 2017 
Assam Goods and Services Tax (Eight Amendment) Rules, 2019 
Assam Goods and Services Tax (Ninth Amendment) Rules, 2019 
Assam Goods and Services Tax (Thirteenth Amendment) Rules, 2017 
Assam Goods and Services Tax (Fifth Amendment) Rules, 2020 
Assam Goods and Services Tax (Ninth Amendment) Rules, 2020 
Assam Goods and Services Tax (Ninth Amendment) Rules, 2021 
Assam Goods and Services Tax (Second Amendment) Rules, 2018 
Assam Goods and Services Tax (Fourteenth Amendment) Rules, 2017 
Assam Goods and Services Tax (fourth Amendment) Rules, 2018 
Assam Goods and Services Tax (Amendment) Rules, 2019 
Assam Goods and Services Tax (Sixth Amendment) Rules, 2017 
Assam Goods and Services Tax (Second Amendment) Rules, 2019 
Assam Goods and Services Tax (Twelfth Amendment) Rules, 2017 
Assam Goods and Services Tax (Second Amendment) Rules, 2020 
Assam Goods and Services Tax (Third Amendment) Rules, 2020 
Assam Goods and Services Tax (Fourth Amendment) Rules, 2020 
Assam Goods and Services Tax (Third Amendment) Rules, 2021 
Assam Goods and Services Tax (Eight Amendment) Rules, 2021 
Assam Goods and Services Tax (Fourteenth Amendment) Rules, 2020 
Assam Goods and Services Tax (Amendment) Rules, 2021 
Assam Goods and Services Tax (Sixth Amendment) Rules, 2021 
Assam Goods and Services Tax (Eleventh Amendment) Rules, 2020 
Assam Goods and Services Tax (Twelveth Amendment) Rules, 2020 
Assam Goods and Services Tax (Seventh Amendment) Rules, 2018 
Assam Goods and Services Tax (Fourteen Amendment) Rules, 2018 
Assam Goods and Services Tax (Fifth Amendment) Rules, 2019 
Assam Goods and Services Tax (Amendment) Rules, 2020 
Assam Goods and Services Tax (Seventh Amendment) Rules, 2020 
Assam Goods and Services Tax (Eight Amendment) Rules, 2020 
Assam Goods and Services Tax (Tenth Amendment) Rules, 2020 
Assam Goods and Services Tax (Amendment) Rules, 2018 
Assam Goods and Services Tax (Fifth Amendment) Rules, 2021 
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Assam Goods and Services Tax (Fifth Amendment) Rules, 2017 
Assam Goods and Services Tax (Eighth Amendment) Rules, 2017 
Assam Goods and Services Tax Rules, 2017 
Assam Goods and Services Tax (Fourth Amendment) Rules, 2017 
Assam Superintendence and Management of Jails (Supplementary Provisions) Rules, 2022 
Assam Public Enterprises Service (Recruitment and Conditions of Service) Rules, 2025 
Assam Urban Water Bodies (Preservation and Conservation) Rules, 2025 
Assam Water Research and Management Institute Research Laboratory Service Rules, 2024 
Bihar Motor Vehicle Accidents Claims Tribunal (Amendment) Rules, 2025 
Haryana Municipal (Control on Vector Borne Diseases) (Amendment) Bye-Laws, 2025 
Haryana Sikh Gurdwaras Management Committee (Delimitation of Wards and Election) 

(Amendment) Rules, 2025 
Himachal Pradesh Electricity Regulatory Commission (Consumer Grievances Redressal Forum, 

Ombudsman and Consumer Advocacy) Regulations, 2012 
Himachal Pradesh Electricity Regulatory Commission (Deviation Settlement Mechanism and Related 

Matters) (Second Amendment) Regulations, 2025 
Jharkhand Goods and Services Tax (Seventh Removal of Difficulties) Order, 2019 
Jharkhand Goods and Services Tax (Tenth Removal of Difficulties) Order, 2019 
Jharkhand Goods and Services Tax (Fifth Removal of Difficulties) Order, 2019 
Jharkhand Goods and Services Tax (Eighth Removal of Difficulties) Order, 2019 
Jharkhand Goods and Services Tax (Removal of Difficulties) Order, 2018 
Jharkhand Goods and Services Tax (Ninth Removal of Difficulties) Order, 2019 
Jharkhand Goods and Services Tax (Removal of Difficulties) Order, 2019 
Jharkhand Goods and Services Tax (Second Removal of Difficulties) Order, 2018 
Jharkhand Goods and Services Tax (Second Removal of Difficulties) Order, 2019 
Jharkhand Goods and Services Tax (Third Removal of Difficulties) Order, 2018 
Jharkhand Goods and Services Tax (Third Removal of Difficulties) Order, 2019 
Jharkhand Goods and Services Tax (Fourth Removal of Difficulties) Order, 2018 
Jharkhand Goods and Services Tax (Fourth Removal of Difficulties) Order, 2019 
Jharkhand Goods and Services Tax (Second Amendment) Rules, 2018 
Jharkhand Goods and Services Tax (Third Amendment) Rules, 2018 
Jharkhand Goods and Services Tax (Amendment) Rules, 2022 
Jharkhand Goods and Services Tax (Second Amendment) Rules, 2019 
Jharkhand Goods and Services Tax (Second Amendment) Rules, 2022 
Jharkhand Goods and Services Tax (Third Amendment) Rules, 2019 
Jharkhand Goods and Services Tax (Second Amendment) Rules, 2024 
Jharkhand Goods and Services Tax (Fourth Amendment) Rules, 2018 
Jharkhand Goods and Services Tax (Third Amendment) Rules, 2022 
Jharkhand Goods and Services Tax (Fourth Amendment) Rules, 2022 
Jharkhand Goods and Services Tax (Fifth Amendment) Rules, 2018 
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Zonal Regulations of the Revised Master Plan, 2015 of the Local Planning Area of Bangalore 
(Amendment) Regulations, 2025 

Master Plans or Zoning Regulations (Amendment) Regulations, 2025 
Karnataka Goods and Services Tax (Seventh Amendment) Rules, 2018 
Karnataka Goods and Services Tax (Second Amendment) Rules, 2025 
Karnataka Goods and Services Tax (Amendment) Rules, 2025 
Maharashtra Civil Services (Conduct) (Amendment) Rules, 2025 
Law and Legislative Affairs Department [Secretary (Judicial), Judicial Division] Recruitment Rules, 

2025 
Meghalaya State Electricity Regulatory Commission (Renewable Energy Purchase Obligation & its 

Compliance) (2nd Amendment) Regulations, 2018 
Punjab Health and Family Welfare Statistical (Group ‘B’), Service (First Amendment) Rules, 2025 
Punjab District Mineral Foundation Rules, 2025 
Punjab Excise and Taxation Inspectors (Group ‘C’) Service (Amendment) Rules, 2025 
Punjab State (Group-D) Service (Second Amendment) Rules, 2025 
Rajasthan Public Service Commission (Conditions of Service) (Amendment) Regulations, 2025 
Rajasthan Various Service (1st Amendment) Rules and Regulations, 2025 
Rajasthan Various Service (1st Amendment) Rules, 2025 
Rajasthan Minor Mineral Concession (Fourth Amendment) Rules, 2025 
Rajasthan Goods and Services Tax (Third Amendment) Rules, 2024 
Rajasthan Goods and Services Tax (Amendment) Rules, 2025 

  
Policy Documents   [2] 

Policy Documents [Pharmaceutical and Medical Device Policy, 2025 (Assam)] 
Policy Documents [Textile and Apparel Policy, 2025 (Assam)] 
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